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Counsel for petitioner/Financial Creditor present. Senior Counsel for the
respondent present and prayed for time to make submissions stating that the
instructing counsel for respondent could not attend the Tribunal due to personal
inconvenience. Counsel for applicant stated that he has no objection to grant time
to the counsel for respondent. The matter is adjourned at request of both the
counsels for hearing submissions. Put up on 05.02.2018.
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